Title : Reference was made regarding establishment of world record by Dr. Vijaypat Singhania on 26.11.2005 by flying in hot air
balloon upto the altitude of 69,852 ft. over Ulhasnagar, Maharashtra.

(i) Congratulating Dr. Vijayapat Singhania for setting world record in
hot-air balloon

MR. SPEAKER: Hon. Members, as all of us are aware, on 26th November, 2005, Dr. Vijayapat Singhania, a prominent industrialist of
the country, set a world record when in his hot-air balloon, he soared upto the altitude of 69,852 feet over Ulhasnagar, 60 km north of
Mumbai, Maharashtra. | am sure, this remarkable feat would enthuse the youth of the country to emulate the indomitable spirit of
adventure showed by Dr. Singhania.

| am sure the House would join me in congratulating Dr. Singhania, who has brought laurels to the country by his inspiring and
adventurous feat.

(Q.No. 62)

SHRIASADUDDIN OWAISI : MR. Speaker, Sir, is it true that an early warning system on commodity shortage, established in the
Farm Ministry, gave an acute short supply signal as far back as September, basing both the shortage in area coverage and problems
with second planting? They also discussed the disbursal of onions getting affected due to heavy monsoons in Maharashtra, Gujarat
and Karnataka. Is there not a need right now to institutionalise a system where the warning is given out on short supply or production of
onion by the Farm Ministry, which is automatically and promptly acted upon by the Consumer Affairs Ministry and the Commerce
Ministry?
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SHRIASADUDDIN OWAISI : | would like to know from the hon. Minister what steps the Ministry is taking to increase
onion productivity which has been stagnating at around ten tonnes per hectare since early 1980s while the demand
has been steadily rising. In his answer, he talked about the increase but the higher production has come largely
from more acreage. Will he also amend the law which currently forces the farmers to bring their produce to the
designated agricultural marketing yards? Is the whole question of import not having an effect on the local farmers
itself whereby prices have decreased? At the end of the day, it is the farmer who is suffering the most.
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SHRI ARUNA KUMAR VUNDAVALLI : Recently in our neighbouring State of Karnataka, we had seen a new thing
on TV where all the onion growers had come on to the road. They were on strike and they had thrown all the
onions on the roads saying that there is no support price. The price that they had demanded was less than Rs.2
per kilogram whereas in Andhra Pradesh on the same day the price was Rs. 8 per kilogram. Can we interfere and
see that some kind of mechanism is brought so that some sort of minimum price is given to the farmers and the
consumers get things at the minimum price? Can we do that?
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SHRI KINJARAPU YERRANNAIDU : Mr. Speaker, Sir, this is the most important question relating to lakhs of people
who are suffering in this year. The onion price in Andhra Pradesh and several other States has reached Rs.15 per
kilogram. Every year the farmers are also suffering due to lack of Minimum Support Price. This item is not included
in the Minimum Support Price list. Will the Government include onion in the Minimum Support Price list to protect
the onion growers?

MR. SPEAKER: It is under the consideration of the Government. It has already been answered.



SHRI KINJARAPU YERRANNAIDU : Sir, there is a demand for this from the farming community.
MR. SPEAKER: Mr. Minister, have you noted down the demand?
DR. AKHILESH PRASAD SINGH: Sir, yes.

MR. SPEAKER: The Minister has noted down the demand.
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SHRI SONTOSH MOHAN DEV- Sir, after the UPA Government came to power at the Centre, this Agreement was
signed in the presence of our hon. Prime Minister. The details of the DPR are not available right now. | will send
them to the concerned Member as soon as the details of the DPR are made available.
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SHRI SONTOSH MOHAN DEV: Sir, Ken-Betwa is the same programme. But the Government has decided to fund
this programme. Once the DPR is available, then only we would know the actual requirement of funds for this
programme, but there will be no dearth of funds. It is because our Government accords importance to this
programme because it would help us to bring more land under irrigation.
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SHRI SONTOSH MOHAN DEV: Sir, it is a fact that this programme was initiated during the time of late lamented
Prime Minister of India, Jawaharlal Nehru. The late K.L.Rao was the Agriculture Minister then who started this
concept of linking of rivers. But unfortunately the scheme that was prepared then entailed huge costs because
under that scheme, water had to be lifted by power. So, the expenditure was not commensurate with proposed plan.

Again, during the regime of late Indira Gandhi, she started the National Perspective of Water Resources. Under her
leadership work under that programme was going on. Subsequently, other Prime Ministers also, including late Rajiv
Gandhi, carried forward the work under this programme with utmost priority. Work under this programme did not
stop. Examination of various areas were going on. Then, the Supreme Court in response to a PIL gave a direction
to the then NDA Government, of which Shri Atal Bihari Vajpayee was the Prime Minister, that they should take this
project seriously and that inter-linking of rivers should be done, and the then NDA Government did it. That work is
going on.

Now, when the UPA Government came to power, we have, in our CMP, accorded priority to this subject of inter-
linking of rivers. We have divided the country into two regions — the Peninsular region and the Himalayan region. In
both the regions we have identified areas including areas in the State of Rajasthan. A preliminary report on the
Peninsular region has already been drawn. In the Himalayan region, a discussion with countries like Nepal and
Bhutan is required for certain areas in the State of Assam and West Bengal. So, this has been kept in abeyance.
The Ministry of External Affairs is having a continuous dialogue with those countries and a decision would be
arrived at. The Government has provided for a sum of rupees five lakh and sixty thousand crore for this particular
project. If there is any demand for an increased allocation for this project in future, the Government would consider
that. We accord top priority to this programme.

MR. SPEAKER: | wish you best of luck. This is a very comprehensive reply. Would anyone like to put any further
question?

SHRI M.P. VEERENDRA KUMAR : Sir, | would like to ask the hon. Minister about the project, the Government have
identified the Pampa - Achankoil —\}par project in Kerala for inter-linking. The concerned Irrigation Minister in
Kerala has said this inter-linking will bring disaster to the area. All the political parties and several organisations
have said that not only it would lead to environmental hazards but it would also destroy the entire Kuttanad area,
the Rice Bowl of Kerala.

Now, on the basis of this protest, which has come in one voice from Kerala, will the Government drop the proposed
inter-linking of the Pampa — Achankoil —Vlypar river and save the area?

SHRI SONTOSH MOHAN DEV: The Government has formed a Committee comprising of experts, scientists,
environmentalists and social workers. They are looking after all these complaints. If there is any such complaints,
the Government is alive to the fact that there would be some such complaints here and there, then | will check the
matter. If the team has already visited the place, then it is all right, but if the expert team has not yet visited the
place, then we will send the team there and also communicate the report of the expert Committee to the concerned
Minister and the Member.

SHRI P. KARUNAKARAN : Sir, there is a strong protest in some places with regard to river linkage. They say that
many of the rivers in South India mainly depend upon monsoon, that is, rain water for their water source. At the
same time, most of the rivers in North India mainly depend on snowfall for their water source.

| want to know whether the Government has realised this and gone for a scientific study regarding this contradictory
nature of rivers in North and South India. If river linkage would come into existence, would there be any adverse
effect on the environment? Has the Government made any such study in this regard?

SHRI SONTOSH MOHAN DEV: Sir, | am in charge of the Ministry only for the last ten days. So, | am not familiar
with the nitty-gritty of the subject. | will look into it and will inform the hon. Member.

MR. SPEAKER: Yes. But | admire your preparation.

SHRIMATI K. RANI : Sir, as we know, the Task Force on Interlinking of Rivers has done its job and it is already
wound up.

Now, one of the proposals of the National Water Development Authority is to link Kattalai, Vaigai and Gundar Rivers
in the State of Tamil Nadu. This proposed link envisages tapping of huge quantity of water from Cauvery through



long gravity canal for irrigation and other purposes like supply of water to industries en route. | will be happy if the
hon. Minister gives the data about this proposed linkage.

I would also like to know how he is going to finance this proposed link. Is it going to be shared by the State
Government also or will the Central Government fund this project entirely or leave it to the Authority to find funds?

SHRI SONTOSH MOHAN DEV: Sir, Cauvery River dispute is sub judice at the moment and for that reason, we are
going a bit slow in that area. Fortunately, this year, there has been heavy rain and there is no tension between the
two States. We will take it up at the appropriate time. This is a programme which is getting priority in the Ministry.

MR. SPEAKER: Shri Prabhunath Singh. Leaders should be alert.
...(Interruptions)
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SHRI SONTOSH MOHAN DEV: Sir, | appreciate the sentiments of the hon. Member. Two days after the 30", the
Prime Minister is going to address all the Irrigation Ministers of the country. So, we want to know the specific
problems of each State. It is not only that. The Deputy Chairman of the Planning Commission will also be present at
that meeting. | will also be there. The idea is to know vis-a-vis the Himalayan projects which are 14 in number. Six
or seven of them are in dispute. So, there is an effort made in this regard. The Prime Minister, at several times, has
discussed about this in the international forum. So, after knowing the views of the States, we will take it up at the
appropriate time. ...(Interruptions)

SHRIK.S. RAO : Sir, this is a very important subject. Kindly permit Half-an-hour discussion on this subject.

MR. SPEAKER: Very good. That is why | invite you to give notice to discuss this subject under Half-an-hour
discussion.

...(Interruptions)
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MR. SPEAKER: Q. No. 64. Shri Mohan Rawale — not present.
Q. No. 65. Shrimati Nivedita Mane.
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SHRI BASU DEB ACHARIA : Sir, there is no National Mineral Policy today in our country. As a result of this, the
States, which are having iron ore, are refusing to allow the iron ore to be used in other State for manufacturing
steel.

The Indian Iron and Steel Company (IISCO) is the premier steel manufacturing Company in our country. It had lease
with Chiria Mines which has abundant reserves. The Government of India has decided to modernize ISCO. The
lISCO has now been merged with the Steel Authority of India. In spite of being a public sector undertaking and the
premier steel manufacturing unit of our country, the Government of Jharkhand is refusing to renew the lease which
lISCO had for the last 30-35 years. The Steel Authority of India has to go to court to get protection.

Sir, | would like to know from the Minister whether the Government of India will take it up with the State Government
of Jharkhand so that the lease, which IISCO had for the last 35 years, is renewed and there is no difficulty for ISCO
in getting iron ore from Chiria mines. | would like to know whether there would be a National Mineral Policy so that
all the State Governments will follow that.
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MR. SPEAKER: He has understood your point.
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SHRI B. MAHTAB : Thank you, Sir. Though the question is posed to the Ministry of Steel, yet it deals with mining
lease. The Government is aware that there are very many mine leaseholders and operators who only export iron
ore and chrome ore without any value addition. The Dang Committee has suggested that none of the captive
allottees should undertake exports or domestic sale of ore. | would like to know whether the same policy is going to
be implemented in the case of mine leaseholders and captive allottees. If so, when is this going to be implemented
in practice?
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SHRIMAT| MINATI SEN : Mr. Speaker, Sir, hon. Member Shri Basu Deb Acharia has already raised a question for
which | would like to know the answer.

Secondly, | would like to know from the hon. Minister, through you, whether constitutionally, any State Government
can establish absolute rights of minerals. If no, what action is being taken by the Union Government to ensure
supply of iron ore to the State of West Bengal?

MR. SPEAKER: The hon. Minister is trying his best to resolve the matter. This should be done. We have a federal
system. Do not mind.

(Q. No. 66)

SHRIMATI ARCHANA NAYAK : Mr. Speaker, Sir, | would like to know whether the Government has detected bird flu
in any part of our country. If so, what are the measures being taken by the Government to eliminate such birds?

SHRI NAMO NARAIN MEENA: Sir, no case of bird flu is reported from India both in humans as well as birds.

As far as the steps being taken by the Government are concerned, there are several steps being taken by the
Government of India. The Cabinet Secretary is reviewing the preparedness in periodic inter-ministerial meetings.
The Health Ministry is the nodal ministry and a Task Force has been set up under the Health Secretary. The
Ministry of Health is keeping a watch on the neighbouring countries and 20,000 doses of Tamiflu have been
received from the World Health Organisation. The World Health Organisation has been requested to provide
information material. The Health Ministry would keep the National Disaster Management Authority informed and a

ban on import of domestic wild birds, live poultry, live pigs etc. has been imposed vide Notification dated gth August
for six months. Then, training is being imparted to field formations.

MR. SPEAKER: Second supplementary — Shrimati Archana Nayak.
SHRIMATI ARCHANA NAYAK : | have no supplementary.

SHRIMATI MANEKA GANDHI : Mr. Speaker, Sir, a lot of scientists working all over the world have now come to the
conclusion that bird flu is one of the larger hoaxes perpetrated by medicine companies. First of all, bird flu does not
spread to humans. Secondly, it has not mutated as yet. Has the Government of India gone into this?

Secondly, where there have been bird flu cases, it usually originates in poultries that keep their birds extremely
badly, in overcrowded conditions. For preventing bird flu, has any attempt been made to have any kind of regulation
on poultry farms? We have an inspection system which has never been put in place. What coordination does the
Environment Ministry intend to do with the Agriculture Ministry in order to check poultries, not wild birds?

SHRI NAMO NARAIN MEENA: Sir, | have stated in my reply that the Cabinet Secretary is reviewing the entire
situation. The Government is seized of the situation and a ban has been imposed on the import of domestic wild
birds and poultry for six months.

SHRIMATI MANEKA GANDHI : Sir, he did not understand my question.

MR. SPEAKER: You have asked a question on a very technical matter.

SHRI NAMO NARAIN MEENA: Sir, | have answered the technical question. ...(Interruptions)
MR. SPEAKER: The hon. Minister will look into it.

SHRIMAT | MANEKA GANDHI : What | have asked is this. Has the Minister put up any Task Force to realise that
this is a hoax? &€, * has actually perpetrated it.

MR. SPEAKER: No, that name should not be recorded.
SHRIMATI MANEKA GANDHI : All right. What is the Government doing about poultry? That is all | have asked.
MR. SPEAKER: All steps are being taken by the Cabinet Secretary.



SHRI NAMO NARAIN MEENA: We are seized of the matter and all steps are being taken.

MR. SPEAKER: You should take it vigorously.
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*Not Recorded.

MR. SPEAKER: Hopefully, there is no bird flu here.

SHRI NAMO NARAIN MEENA: Sir, instructions have been passed on to all the States by the Ministry of Agriculture,
Ministry of Health and the Ministry of Environment and Forests. Around 1800 samples have been tested by the High
Security Animal Disease Laboratory, Bhopal so far and they have all been found to be negative.

SHRI VARKALA RADHAKRISHNAN : Sir, there is a bird sanctuary in my State of Kerala.
MR. SPEAKER: The question is about bird flue.
...(Interruptions)

SHRI VARKALA RADHAKRISHNAN : Sir, it was reported in the Press that Chinese Government has given
information with regard to bird flu to all international agencies. | would like to know whether such an information was
received by the Government of India and whether any preventive steps have been taken. | would also like to know
what precautions have been given to the State Governments to be alert in preventing such a flu. If steps are not
taken the bird sanctuary will be adversely affected.

MR. SPEAKER: Has there been any information from China and what action has been taken for his bird sanctuary?

SHRI NAMO NARAIN MEENA: Sir, the Health Ministry is the nodal Ministry in this matter. We have received a

report on 171" November. About 11 countries have reported poultry and bird flu. Reports are also there of about 130
human cases where 67 deaths have taken place in Cambodia, Indonesia, Thailand, Vietnam, etc. But there are no
reports from India.

MR. SPEAKER: Fortunately, let us not even think of bird flu in this country. We have enough discussions. Thank
you.

SHRI VIJAYENDRA PAL SINGH : Sir, it is a fact that the bird flu detected so is only in poultry. But one of the means
that it can come into a country is through migratory birds also and the migratory birds do not need visa or passport
to come into a country.

MR. SPEAKER: Nor you can check them.

SHRI VIJAYENDRA PAL SINGH : Sir, it is also a fact that the countries which are affected with bird flu are having
migratory birds coming from Siberia, Russia, Mongolia and China. No study really has been done...(Interruptions)

MR. SPEAKER: What is your question?

SHRI VIJAYENDRA PAL SINGH : Sir, my question is that it can affect not just the birds, the strain of the bird flu
H5N1 had affected, especially, the humans also.

MR. SPEAKER: Shri Malhotra does not agree, therefore, the question has no relevance.
SHRI VIJAYENDRA PAL SINGH : Sir, my view is different. My point is that we must get the preventive vaccine.
MR. SPEAKER: Let us not think of a very sinister situation. Al birds are very safe.

SHRI VIJAYENDRA PAL SINGH : All our neighbouring countries have taken it very seriously. Pakistan has been
affected. All our eastern countries have been affected and it is a very serious thing. The irony of the whole thing is
that the Ministry of Forests and Environment and the Ministry of Health do not have any coordination. They do not
know, who is going to look after it.



MR. SPEAKER: That is not a question.

SHRI VIJAYENDRA PAL SINGH : It is a very serious thing. It has been detected in our neighbouring
countries...(Interruptions)

MR. SPEAKER: Shri Singh, no repetition please. You know that | do not allow repetitions.

SHRI NAMO NARAIN MEENA: Sir, we have a perfect coordination between various Ministries. The Health
Secretary is the Chairman of the Task Force and he is coordinating with all the Ministries.

We are in touch with the international organizations. We are seized of the matter.
MR. SPEAKER: Now, Q. No. 67.

Shri K.S. Rao - Not present.

Shri Ajit Jogi - Absent. | hope, he is recovering.

Now, Q. 68 - Shrimati C.S. Sujatha.

(Q. No. 68)

SHRIMATI C.S. SUJATHA : Will the Government consider writing off the amount of loans availed by the indebted
farmers in the affected areas?
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MR. SPEAKER: Silence in the House please.
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SHRIMATI C.S. SUJATHA : Will the Government consider writing off the loans? ... (Interruptions)
MR. SPEAKER: You keep that as your second supplementary. smu arot aa fey, smust ik $© Fe 2l
MR. SPEAKER: This has been fully discussed in the House.
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MR. SPEAKER: Silence please. If you do not want Question Hour, | will stop it.
Sl. fgaw wve fhe  7erg # 9@ fioe 9 1767 qUss &9 ¢ 9, §9 91d 6 AeH § $act 178 {uTss g¢| €| (=@um)

MR. SPEAKER: Mr. Minister, even one death is unfortunate. You say that all steps have been taken.



... (Interruptions)
SHRI KINJARAPU YERRANNAIDU : What about Andhra Pradesh? ... (Interruptions)
ST, sy ware fag @ o1y yew & w2l fioe Ard 972 JAse $9 gL 9, 98 39 91 8 "M 4§ 40 39 gl
MR. SPEAKER: That is also unfortunate.
Sl. ey wae fhg | e 7 five e 271 GaEe B4 g0 9, 781 59 A9 & 7e 7 dad 52 39 gU ¢ 1a€| (Faum)
SHRI P. KARUNAKARAN : What about Kerala? ... (Interruptions)
MR. SPEAKER: Please take your seats. This is not the way. Please sit down.
...(Interruptions)
Si.afaety waR (8% @ oMue 5y ¥ et fAee Hd 524 IW §U ¥, T8 6 HEN B ISR Had 86 B AHA AT F
12.00 h
SHRIMATI C.S. SUJATHA: Sir, | want to know the assessed agricultural loss due to various reasons in the State of
Kerala and the demand for relief made by the State to the Centre and also the relief package provided to the State
by the Centre.
MR. SPEAKER: She wants to know about Kerala.
21 My aae fHe: seay #Eigy, avd WaR 3 Wi &8 Aeqayul &M 5y €1 § 3ue! ga THer AT 958 &1 Sud@ &1
MR. SPEAKER: Shri Dalpat Singh Parste — Absent.
SHRI KINJARAPU YERRANNAIDU : Sir, please allow me to put one question about Andhra Pradesh.

MR. SPEAKER: Also, you send the information to the hon. Member about Andhra Pradesh.

12.01 hrs.
MOTION FOR ADJOURNMENT



